THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
JYOTIRADITYA MADHAVRAO SCINDIA): (a) and (b) Government’s policies and programmes
to increase industrial growth and infrastructure development are formulated based on the
requirements of the country. Global experiences including that of China are appropriately

factored in while formulating these policies and programmes.

(c) The balance of trade between India and China during 2008-09, 2009-10 and 2010-11
is given in the table below:—
(in Rs. crore)

Year 2008-09 2009-10 2010-1
(April-December)

India’s Trade with 1,04,944 (-) 91,335 (-) 75,851

Balance China

Inclusion of intellectual property in FTA with EU

1100. SHRI DHIRAJ PRASAD SAHU: Will the Minister of COMMERCE AND INDUSTRY be

pleased to state:

(a) whether intellectual property has been included in the investment chapter in
bilateral negotiations for a trade and investment agreement (FTA) with the European Union;

and

(b) the details of the provisions on IP enforcement measures that relate to the Indian
judiciary ?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
JYOTIRADITYA MADHAVRAO SCINDIA): (a) Intellectual Property and Investment are proposed

to be dealt with in separate chapters in the ongoing negotiations on a broad based trade and

investment agreement with the European Union.

(b) India has a well-established statutory, administrative and judicial frameworkto
safeguard IPRs. All provisions in the chapter on Intellectual Property including enforcement in the
proposed India EU Bilateral Trade and Investment Agreement will be compliant with the

Agreement on Trade Related Intellectual Property Rights (TRIPS) and the Domestic Legislation.

Documenting and micro-filming the manuscripts in

Jammu and Kashmir
1101. PROF. SAIF-UD-DIN SOZ: Will the Minister of CULTURE be pleased to state:

(a) whether itis a fact that the Ministry has not taken any steps to document and micro

film the manuscripts in Jammu and Kashmir; and
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(b) if the answer is in the negative, when does the Ministry proposes to do this
task?

THE MINISTER OF CULTURE (KUMARI SELJA): (a) No, Sir. The National Mission for
Manuscripts has set up two Manuscript Resource Centres, one in the Directorate of State
Archives and Archaeology, Jammu and Kashmir and the other in the Central Institute of Buddhist
Studies, Leh for documenting the manuscripts available in Jammu and Kashmir. The Mission has
already documented 37379 manuscripts through these Centres. Indira Gandhi National Centre
for the Arts (IGNCA) has completed the micro-filming of the entire collection of 5437
manuscripts of Shri Ranbir Sanskrit Research Institute, Jammu. Besides this, IGNCA has also
microfilmed seven manuscripts belonging to Charer-E-Sharif.

(b) Does not arise.
Missing artifacts from historic sites
1102. SHRI P. RAJEEVE : Will the Minister of CULTURE be pleased to state:

(a) how many sites of heritage, historic and ancient monuments are being maintained

and conserved by the Ministry;
(b) the details thereof;

(c) whether the Ministry has been notified about any missing artifacts from any of these
sites in the last three years; and

(d) if so, the details thereof?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND THE MINISTER
OF CULTURE (KUMARI SELJA): (a) 3,676 monuments/sites have been declared as of national
importance in the country.

(b) State-wise details of centrally protected monuments/sites are  at
Statement-1 (See below).

(¢) Yes,Sir.
(d) List of theft cases during last three year from 2009 to 2011 is at Statement-11.
Statement

List of centrally protected monuments under the Archaeological

survey of India
Sl.No. Name of State Nos. of monuments
1 2 3
1 Andhra Pradesh 137
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